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Email

Property returns

From : Jaspreet Kaur <jaspreet.k@fssai.gov.in>
Subject : Property returns
To : Madan Mohan Khantwal <madan.khantwal@fssai.gov.in>

Sir,
Please find the allached letter relaled to property returns for FY 2021.

Regards,

Jaspreet Kaur

Designated Officer/ CLA (02)

(J&K, Ladakh, Rajastan, Uttarakhand)

I Azadi,
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Madan Mohan Khantwal
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